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PART VIII
Sale Notices of the Forest Department

Notice of sale of Mohua flowers in Balliguda Forest — 
Division, Ganjam District, Orissa 

Mohua flowers in Balliguda Forest Division for the year 
1944*45 as listed below will be sold by public auction at 
2 p.m. on the 7th April 1945, in the office of the District 
Forest Officer, Balliguda Division at Russelkonda by the 
undersigned. The sale lots are subject to the special 
conditions in Part II of the Sale Notice of Balliguda Forest 
Division published in part VIII of the Orissa, Gazette, dated 
the 4th August 1944, and those mentioned in the sanctioned 
form of agreement and in part III, the General Conditions 
of Sale. The successful bidders shall also be bound by the 
Orissa Forest Contract TUiles.
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(2) The Government contractor should buy Mohua 
flowers from the Khonds and other hill-men at the rates to 
be fixed by the District Forest Officer, Balliguda Division 
monthly or at shorter intervals as the market fluctuates.

(3) The contractor shall be bound to sell Mohua flowers 
at the maximum price fixed by the District Magistrate in 
exercise of the powers delegated to him under the Defence 
of India Rules.

(4) The Mohua flowers imported into the Agency and 
covered by State export permits cannot be treated as 
produce of the Agency.

(6) The payment of purchase money will be made in full 
or by instalments as detailed below :—

(a) Purchase price Rs. 500 or below :—
One instalment on or before the 1st May 1945;

(b) Purchase price above Rs. 500—■
1st instalment—50 per cent on or before the 1st May 1945 
2nd instalment—50 per cent on or before the 1st Ootober

For further particulars reference may be made to 
t-he District Forest Ofllcer, Balliguda Division, Post Office 
Russelkonda, Ganjam District.

D. N. CHOUDHURy 
District Forest Officer 
Balliguda Division

Russelkonda 
The 15th March 1945
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